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Waiving of Stamps Duty on Janata 
and LIG Flats of DDA

9086.  SHRI  ANNASAHEB  P. 
SHINDE:  Will  the  Minister  of
WORKS AND HOUSING AND SUP-
PLY AND  REHABILITATION  be 
pleased to state:

(a) whether it is a fact that  the 
stamp duty for the registration  of 
DDA Janata and LIG Hats has been 
■waived by the Lt. Governor, Union 
Territory of Delhi on 23rd Septem-
ber, 1975;

(b) that the decision regarding the 
waiving of transfer duty in respoct 
of DDA Janata  and  LIG flats has 
been pending with Government sinc-j 
then; and

(r) if ko, the reasons for the ds!ay 
in arriving at the decision to waive 
the transfer duty in respect of the 
DDA Janata and LIG flats even after 
the lapse of three and a half years?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR 
BAKHT): (a) Yes, Sir.

(b)  and (c) In view of the heavy 
financial implecation  involved,  the 
matter needed to be looked into in

depth in consultation with the bene-
ficiary local bodies and other con-
cerned authorities.

Grants for collages affiliated Burdwan 
University

9087. SHRI ROBIN SEN: Will 1.hê 
Minister of EDUCATION,  SOCIAL 
WELFARE AND CULTURE be plea-
sed to state:

(a) whether it is true that twenty 
five affiliated  colleges  under  the 
University of Burdwan, West  Bengal, 
submitted development schemes un-
der the Fifth Plan to the University 
Grant: Commission;

(b) whether  under  University 
Grants Commission of Assistance, the 
colleges are entitled to such grants; 
and

(c) if so, what are the step; taken 
by the University Grants  Commis-
sion to expedite such grant:; to the 
twenty five colleges under Burdwan 
University who submitted the deve-
lopment scheme?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA  CHUN- 
DER): (a) According to the informa-
tion furnished  by  the  University 
Grants Commission, 39 colleges affiliat-
ed to the Burdwan University applied 
to the Commission for development 
assistance during the Fifth Plan.

(b) Yes. Sir. Colleges which fulfil 
the criteria laid down by the Com-
mission are sanctioned development 
grants.

(c) The Commission has already ap-
proved the  development  proposals 
submitteed by 26 colleges affiliated to 
the Burdwan University. The propo-
sals of the remaining 13 colleges were 
received too late for acceptance during 
the Fifth Plan.




